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, (1) A coPy of the Detailed Demands 
for Grants (Hindi and English versions) of 
the Ministry of Commerce for 1984 85, 

Placed in Library See No. LT-8110184. 

(2) . A copy of the Detailed Demands 
for Grants (Hindi and English ver ions) of 
the Department of Supply for 1984-85. 

Placed in Library, See No. LT-
8111184. 

Detoiled Demands for Grants of the 
Ministry of Planning lor-1984-85. 

THE MINISTER .oF PLANNING , 
(SHRJ Y.B. CHAVAN) : 1 beg to Jay on the 
Table-a copy of the Detailed Demands for 
Grants (Hindi and English versions) of the 
Ministry of Planning for 1984-85. 

Placed in Library. See No. LT- 8112184. 

Annual Report etc. of the Indian 
Standards Institution, New Delhi for 1982-83 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI BHAGWAT JHA AZAO): 
J beg to lay on the Ta ble. 

(1) A copy of the Annual Report 
(Hindi and English versions) of the Indian 
Standrads Institution, New Delhi, for ' the 
year 1982-83 along wilh Audiled Accounts. 

(2) A copy of the Review (Hindi and 
English versions) by the Governm .nt on the 
working of the Indian Standards Institution, 
New DehU, for the year 1982-83. 

Placed in Library, See No' LT-
8113184. 

Detailed Demands for Grants of the 
~, Mini.rtry of Information and Broadcasting 

for 1984-85. 

THE MINISTER OF ST A TE OF THE 
MINISTRY OF INFORMATION· AND 

BROADCASTI G AND MINISTER OF 
STATE IN THE DEPARTMENT OF 
PARLI MBNTARY AFFA1RS (SHRI 
H.K.L. BHAGAT) : I beg to lay on the 
Table a copy of the Detailed Demands for 
Grants (Hipdi and Englisb versions) of tho 
Ministry of Information and Broadcasting 
for 1984-85. (Placed in Library, See No, LT-
8114184), 

National Oilseeds and Vegetable Oils 
Development Board Rules, 1984; Notification 
under the Essential Commoditie~ Act 1955,-
Annual Report etc. of the Kerala Agro-Indus· 
tries Corporation Limited, 1'rivandrum for 
1979-80 ; the Maharashtra Agro-Industries 
Development Corporation Limited, Bombay 
for 1982-83, the National Federation of Labour 
Cooperatives Limited, New Delhi for 1982-83 

etc. etc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI , 
YOGENDRA MAKWANA): I bag to lay 
on the table 

(1) A copy of the National Oilseeds and 
vegetable Oils Development Board 
Rules, 1984 (Hindi aod English ver-
sions) published in Notification No. 
O .S.R. 207 (E) in Gazett~ of India 
dated the 8th March, 1984, under 
section 20 of the National Oilseeds 
and Vegetable Oils Development 
Board Act, 1983. (Pla'ced in 'Library. 
See No. LT.~11 5/84). 

(2) A copy of Notification No. G .S.R. 
82 (E) Hindi and English versions) 
pu blisQ..ed in Gazette of I~dia dated 
the 28th February, 1984 containing 
Order indicating the supplies of 
fertilisers to be made by domestic 
manufacturers of fertilisers to· 
various States/Union Territoriesl 
Commodity Boards during the 
period 1st October, 1983 to 31st 
March, 1984, under sUb-section (6) 
of section 3 of the Essential Com .. 
modities Act, 1955. (Plaoed in 
Library See No. L'f-8116j84). , 
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(Shri Yogendra Makwana) 
(3) A copy each of the following papers 

(Hindi and English v rsions) under 
section 619A of the Companies 
Act 1956:-

(a) (i) 

(ii) 

(b) (i) 

(ii) 

Review by the Govern-
ment on the working of the 
Kerala Agro-Industries Cor-
poration Limited, Trivandrum 
for the year 1979-80. 

Annual Report of the Kerala 
Agro-Industries COl poration 
Limited, Trivandrum, for the 
year 1979-80 along with Audi-
ted Account and the com-
ments of the Comptroller and 
Auditor General thereon. 
(Placed in Library. See No , 
LT-8117/84). 

Review by the Governmen l 
on the working of the Maha-
rashtra Agro-Industrie, Deve-
lopment COl P{ ration Limited, 
Bombay, fo r the) ear 1982 83. 

Annual Repol t of tbe 
Maharashtra Agro-Ir.dustries 
Development Corporation 
Limited Bombay, for the , 
Iear 1982-83 along with Audi-
ted Accounts and the com-
ments of the Comptroller and 
Auditor General thereon. 

(4) Two statements (Hindi and English 
versions) showing reasons for 
delay in laying the papers mentio-
ned at (3) above. (Placed in 
Library. See No. LT-8118\84) 

(5) (i) A copy of the Annual Report 
(Hindi and English versions) 
of the National Federation 
of Labour Cooperatives Limi-
ted, New Delhi, for the year 
1982-83 along with Audited 
Accounts. 

(ii) A copy of the Review 
(Hindi and English versions) 
by the Government on the 
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working of the National Fed-
eral ion of Labour ' Coopera-
tives Limited, New Delhi, for 
the year 1982-83. (Placed in 
Library. See No LT-8119i84). 

(6) (i) A copy of the Annual Report 
(Hindi and English ersions) 
of the National Federation 
of Fishermen's o-opera-
tives Limited New Delhi , , 
for the yc:u 1982-83 along 
with Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English version) by the 
Governml' ot on the working 
of the National Federatl 0 of 
Fi. hermen's Co-operatives 
Limited, New Delhi for the , 
year 1982-83. (Placed in 
Library . See No. LT-8120;S4) 

7) (i) A copy of the Annual Report 
(Hindi and EnglIsh versions) 
of the National Co-operat ; e 
DallY Fed -.! ration of 
India, New Delhi, for the year 
1982-83 along with Audited 
Ac oUDtS. 

(ii) A copy of the Review (Hindi 
and Engli"h ve l sions) by tbc 
Government on the working 
of the National Co- perative 
Dairy Federdtion of Ind ia, New 
Delhi for the year 19~2-83. , 
(Placed in Library. See No. 
LT-8121 /84). 

(8) A copy of the Annual Report 
(Hindi and Engli h versiops) of the 
National Co-operative Develop-

\ ment Corporation, New Delhi, for 
the year 1982-83 under sub-section 
(3)of section 14 of the National Co-
operative Development Corpora-
tion Act, 1962. 

(9) A copy of the Annual Accounts 
(Hindi and Engli'3h versions) of the 
National Co-operative D velopment 
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CorpC)TatioD, New Delhi, for the 
year 1982·83 together with Audit 
Report thereon, under sub-section 
(4) of ection 17 of the National 
Cooperative Development Corpora-
tion Act, 1962. 

(10) A copy of the Review (Hindi and 
En !ish version, ) by the Govern-
ment on th working of the Natio-
nal Cooperative Development Cor-
poration Act, 1962. I 

(11) A statement (Hindi and English 
ver ions) howing r~asons for delay 
in lying the papers mentioned at (8) 
to (10) above. (Placed in Library; 
See No. LT-8122184). 

(12) (i) A copy of the Annual Report 
(Hindi and English versions) 
of the National Cooperative 
Housing Federation, ew 
Delhi, (or the year 1982-83. 

(ii) A copy of the Annual Acco-
unts (Hindi and Engl i h 
versions) of the National 
Cooperative Hou ing Federa-
tion Limited, New Delhi for 
the year 1982-83 together 
with Audit Report thereon. 

(Hi) A copy of the Review (Hindi 
and English ' versions) by the 
Government on the working 
of the National Cooperative 
Housing Federation Limited, 
New Delhi, for the year 1982-
83. (Pla~ed in Library. See 
No. LT-8123184) 

(13) A copy of the Accounts (Hindi 
and English versions) of the Central 
Fisheries Corporation Limited, 
Calcutta, for the period from 1st 
April, 1982 to 31st May, 1983. 

(14) A copy of the Review (Hindi and 
EngH h versions) by the Govern-
ment on the Accounts of the Cen. 
tral Fisheries Corporation Limited, 
Calcutta, for the period from 1st 

12.13 hrs. 

April, 1982 to 31st May, 1983. 
(Placed in Library. See No. LT· 
8124j84). 

PROF. K.K. TEWARY (Buxar) 
Sir, it IS a question of a minute. The Home 
Minister is here. It is a very serious matter. 
I would request you to direct the Home 
Minister to make a statement regarding this 
threatening letter. Sir two things have come. 
They are educating the minds of the Members 
of. .. (Interruptions). 

MR. SPEAKER: I cannot allow allega-
tions like this. 0 ne ha to go through the 
procedure. 

Notice has to be given. according to the 
rules. Rule 353 is here under which allega-
tions are put in the House. 

PROF. K.K. TEWARY : Sir, two issues 
are important. One is that a threat has 
come from Jammu and Kishmir. 

9;ft-11~ ,,~)~: afTer ~1~ Cfl~ Grfiif~, 

it Cfl~c:rr ~ ·ifT I f~f'1R~ «T ~ ~ ~, it 
\3'''~ qrtf +Tiif ct~ ifT I f~ arrr~ Cf~ f~~~­

lff., Cfi~qr'ir :qT~ crT Qf)~Cfr <i. rrT I 

PROF. K. K. TEWARY : I have given, 
Sir. It is a very important issue. You can 
direct the Horne Minister to make a state-
ment.by the afternoon. 

~, ~l"'~~ ~T (flf«fw) it f«q; 
~r ~~'iT :qjR'ifT •••••• 

actm' q~ l(: ~ aTPl' artr'1T «TC: 
'1{ crt :qf~t:{ I it€t ifr:q it l1a ~ ~~ I 

Have some manners, not like this. 

~) -mmm U"~t: it~ ~ fsrf~ 

mlff'i ~ lP-irT ~ f~(1Tq; ~T ~ ••• 


